
LOK SABHA DEBATES

LOK SABHA

Tuesday, October 26, 1976/K a r tik a  4, 
1838 (Saka)

The L ok  Sabho m et a t E leven o f the  
Clock.

[Mr. Spe ak er  in  th e  Chair]

PAPERS LAID ON THE TABLE 

St a t e m v t  re . chang e  in  t h e  f in a n c ia l
ARRANGEMENTS FOR CONSTRUCTION OF 
.Ia x h a p u r a -B a n a s p a n t  R a i l w a y  L in k

THE MINISTER O F RAILWAYS 
(SHRI KAMLAPATI T R IPA TH I): I  
beg to  lay on the Table a  statem ent 
(Hindi and English versions) regard -
ing change in the financial a rrange-
ments tor construction of Jakhapura- 
Banaspani railway line. [ Placed in 
Library. See  No. L T -11393/76].

St a t e m e n t  re . Acc id en t  t o  t h e  I n -
d ia n  A i r l in e s  Ca ra v ell e  A ir c r a f t  at

Bo m b a y  Air po r t

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI RAJ 
BAHADUR): I beg to  lay  on the
Table a sta tem ent (H indi and Eng-
lish versions) on the  accident to  the 
Indian Airlines Caravelle A ircraft at 
Bombay A irport on the  12th October, 
1976. [Placed in  L ibrary. See No. 
L T -11394/761.

Ad m in is t r a t io n  Re por t  o f  Ta m il  
Nadu  Wat er  Su ppl y  & Dr ai na ge  
Bo a r d  tor  1974-75. a  s t a t e m e n t  and  
No t if ic a t io n s  u n d er  Ta m il  Na d u  
T o w n  and  Co u n t r y  P l a n n in g  Ac t , 

1971

THE MINISTER O F STATE IN  THE 
MINISTRY OF WORKS AND HOUS-

ING (SHRI H. K. L. BHAGAT): I
beg to lay on the Table:

(1) (i) A copy of tiie A dm inis-
tra tion  Report of th e Tam il N adu 
W ater Supply and Drainage Board 
for th e  year 1974-75, under sub-
section (1) of section 44 of th e  
Tam il N adu W ater Supply and 
D rainage B oard Act, 1970 read  w ith  
clause (c) (iv ) o f th e  Proclam ation 
dated  th e  31st January , 1976 issued 
by  the  P residen t in  re la tion  to  th e  
S tate of Tam il Nadu.

(ii) A sta tem ent (H indi and  Eng-
lish versions) explaining th e  rea-
sons fo r not laying th e  H indi ver-
sion of the above Report.

[Placed in  Library. See  No. L T -  
11395/76].

(2) A copy each of the  following 
Notifications under sub-section (2) 
of section 123 of th e  Tam il N adu  
Town and C ountry  P lanning  Act, 
1971 read  w ith  clause (c) (iv ) o f  
the  Proclam ation dated  th e  31st 
January , 1976 issued by the  P re si-
den t in  rela tion  to  th e  S ta te  o f  
Tam il N adu: —

(i) G.O.Ms 1413 published in  
Tam il N adu G overnm ent G azette  
dated  th e  10th Septem ber, 1975.

(ii) G.O.Ms 1803 published in 
Tam il N adu G overnm ent G azette  
dated  th e  19th Novem ber. 1975.

(iii) G.O.Ms. 1973 published in 
Tam il Nadu G overnm ent G azette 

' dated  th e  26th November, 1975.

(iv) G.O.Ms 1885 published in  
* Tam il Nadu G overnm ent G azette

dated  th e  3rd  December, 1975.

(v) G.O.Ms 1895 published in  
; Tam il N adu G overnm ent G azette

dated th e  3rd December, 1975.


